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DELHI STATE LEGAL SERVICES AUTHORITY .d:ffi18,,
(constituted under the 'Legor services Authorities Act, 19g7,, on Act of partioment)

Under the Administrative contror of High court of Derhl
centrar office, patiara House courts comprex, New Derhi - 110001ph. : 23384781 , Fax 23387267, Email : dslsa-phc@nic.in

www.dslsa.org Z4x7 Toll free Helpline No,: f5fO

Ref.

To

8 s/DS LSA/Estt/q LA( C onv ert) / 2ots / LO L84

No. 85/D$LSA/Estt/pLA (convert)/ 15 lAOt

The Registrar General
High CQurt of Delhi
New DQlhi

The Prirircipal Secretary
Law, Juftice & Legislative Affairs
Delhi S{cretariat, l.p.Estate
rvew olthi

The Deputy Manager
BSES-Rajjdhani power Limited
Head Office
BSES Bhawan, Nehru place
Delhi

fD llqt I

Date:AlDec., 15

The Ld District & Sessions Judge (

Tis Hazari Courts
Delhi

The Deputy General Manager
DelhiTransco Limited
Shakti Sadan, Kotla Road
New Delhi

The Deputy General Manager
Tata Power-DDL
NDPL House, Hudson Lines,
Kingsway Camp,
New Delhi

dated 10.11.201s

sub': Appointmbnt of chairpersons & other Persons/Members for two permanent LoMata Sundri Larfe, New Delhi.
Adalats at

Respected Sir,

May I brfng to your kind consideration that in continuation of this Authorit no.

&
sslDslsA/rstt/nlrn(convert)/20 1.s/un3lto i-1043 dated 04.1.2.2015, the last date for ubmission
of applications for the post of Chairpersons & other persons/Members in two pe

I

anent Lok

e. Copy of
Adalats has beeril extended till 14.01.2015 while rest of the conditions shall remain sa

advertisement inlthis regard is hereby enclosed.

0,tt^l



May I erefore request to your goodself that directions be issued to the qu
for uploading f the same on the officiar website as weil as for dispray of the same
Board / any o er conspicuous place of your good office

Encl: As above

concerned

the Notice

rs faithfully

dare
(Dha Sharma)
M Secretary



Ref. No. 85

' Thel

Other Perso

14.01.2016 w

DELHI STATE LEGAL SERVICES AUTHORITY ,e,.iffi!o
(constituted lJnder the 'Legol services Authorities Act, 79g7,, an Act of parliament)

Under the Administrative controt of High court of Dethi
central office, patiara House courts comprex, New Derhi - 11ooo1

ph. : 23384781 , Fax:23387267, Email: dslsa_phc@nic.in
www.dslsa.ors 24x7 Tollfree Helpline No.: l5l6
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Date:2zDec, j

ADVERTISEMENT

t date for submission of applications for the post of
s/Members in two Permanent Lok Adalats has been

ile rest of the conditions shall remain same.

ersons&

ded till

\
7 fi'(

armesh harma)
Member tary
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